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GOVERNMENT OF GOA
GENERAL ADMINISTRATION DEPARTMENT
SLCRIETARIAT. PORVORIM. GOA- 403 521, TEIL-2419784, FAX-2419753

No.37/2/2()2()-(‘r/\])—lll(l’l:-l)\gg*\—* Dated:- 18/06/2021
Jyaishtha 28, Saka 1943

CIRCULAR

In pursuance to requests received by this Department regarding exempting
of Persons with disabilitics and Pregnant women employeces from attending office
and permitting them to work from home on account of risk imposed due to the
pandemic, it has been decided that Departments shall ensure strict compliance of
the instructions on COVID-appropriate behavior issued by the Ministry of Home
Affairs, Ministry of lecalth & Family Welfare and Department of Personnel &
Training from time to time and the decision regarding exemption of Persons with
disabilities and Pregnant women employees from attending office shall be dealt

with accordingly by the concerned Head of the Department on casc to case basis.

All Head of Departments to comply with the above instructions and issue

similar instructions to their Attached/Subordinate Offices, Autonomous/Statutory

Bodies.

This issucs with the approval of the competent authority.
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(Shripad Arlekar)

Under Sccretary (GA)

To :-

1) All Secretaries to Government, Secretariat, Porvorim.

2) All Iead of Departments/Offices/Corporations/Autonomous Bodies, ctc.
3) All Offices of Ministers/Speaker/Deputy Speaker/Leader of Opposition.
4) Guard File.

5) Office copy.
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